
            BEFORE THE NATIONAL GREEN TRIBUNAL  

SITTING AT PRINCIPAL BENCH NEW DELHI  

O.A NO.                      636 OF 2022 

IN THE MATTER OF: -  

 

ASHISH CHAUBEY       APPELLANT 

     VERSUS 

 

ACP TOLL PLAZA PRIVATE LIMITED   RESPONDENTS 
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PLACE - NEW  DELHI       PETITIONER 
DATE-   25.0702023 

          THROUGH 
 

         
K.R. FARIDI  

 
Advocate on Record 

Supreme Court Of India. 
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